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and natural gas refineries ot private sec-
tors in the country particularly from Gu-
jarat State:

(b) in what manner the industrial and
private power scctors propose to use this
gas;

(¢) the reaction of Government in this
regard; and

(d) the steps taken in this context?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (a) Gas flaring
from Bombay High is prescatly limited to
only technical requirements of field oper-
ations. Similarly, natural gas processing
plants flare only as per technical require-
ments.

(b) Minimum technical flaring cannot
be avoided and hence this gas cannot be
utilised.

(c) and (d) Does not arise.
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Difference between ONGC and DGH on
Targets of Reserve Accretion

976. SHRI VAYALAR RAVI: Will
the Minister of PETROLELUM AND
NATURAL GAS be plcased to state:

(a) whether scrious differences de-
veloped between the ONGC and Directo-
rate General of Hydrocarbons over set-
ting the targets of reserve accretion for
the Ninth Five Year Plan;

(b) if so, the details thereof;



